MINUTES OF THE VC MEETING NO.08 (2021-22} OF EXPORT FACILITATION
COMMITTEE (EFC) HELD ON 26.11.2021 AT 3:00 PM, UDYOG BHAWANT, NEW DELHI

Meeting No.08 (2021-22) of EXIM Facilitation Committee (EFC) has been held in
virtual mode under the Chairmanship of Shri Vijay Kumar, Addl. DGFT at 3:00 PM on
26.11.2021, Udyog Bhawan, New Delhi to consider the applications for export of Testricted’
items

2. The following members attended the meeting:
1. Shri Vinod Kumar, Technical Officer, MoOEF&CC (SU Division)
1. Shri Virendra Kumar Sharma, Deputy Director (Trade), DoAHID

In attendance:
. Shri S.K. Mohapatra, Deputy DGFT
ii.  Shri Ram Paul Singh, FTDO

3. Altogether 251 applications (including 126 deferred cases) were considered by the EFC,
out of which 117 cases werc approved including 74 cases on post facto basis, 17 cases were
regjected & closed and remaining 117 cases have been deferred due to want of
comments/NOC from the concerned administrative Ministry/Department or information from
the applicants. The decision of the Committee is indicated in the tabulated statement given
below:

DEPTT. OF AGRICULTURE COOPERATION AND FARMES WELFARE
(DoAC&FW) {Seed Cases)

[s. Name of File No. Item Date of Decision of EFC/ remark
No. the Firm Description | receipt of
application
Deferred duc to want of comments/NOC from
. Acacia Nilotica DoAC&FW  (Trade Division)An O.M to be
l Heer Impex S12/AM21 Sceds 18.02.2021 issucd to Trzidc Division fron]l the level of DDG
for expediting the comments in the case.
Deferred due to want of comments/NOC from
EDIBLE FRUIT DoAC&FW (Trade Division). A_lso, t_hf: firm has
5 AZ2Z ExportHQRXEXLAPPLY0QO OR NUT TREES| 12.06.2021 been asked to provide clarification on the
Company 113143AM22 AND PLANT R description of the item. An O.M. to be issued
to Trade Division from the level of DDG for
expediting the comments in the case.
ABBAS . Deferred due to want of comments/NQOC from
NURUDDIN  |HORXEXLAPPLY0O Sceds: - DoAC&FW [Trade Division). An O.M to be
3 VAGHJIPURW|  115186AMZ2  [Vuxvemnics, 15.06.2021 licened to Trade Division from the level of DDG
AL dried ripe seed for cxpediting the comments in the case.
Based on the comments received from|
Agarophytes in Department of Fisheries vide OM  No. j-
’ TSC Purple HORXEXLAPPLY0O Processt?d Fgrm 1503528/39/2021—F.y [E—191.52) dated
Tartle Pyt Ltd L 1ROBBAM22 from Tamil 19.06.2021 01.11.2021 export license was issued to the
Nadu Coastal firm with the approval of Chairman EFC
Region EFC has approved the case on Post facto
basis.
Based on the comments reccived from
Department  of Fisheries vide OM  No. j
1SC Purple HORXEXLAPPLYOO I%lcgd o.f 1503 5?8/39/202 1 —FAy (E-19 1A52} daFed
3 Turtle Pyt Ltd 124635AM27 Gyacﬂana 25.06.2021 01.11._2021 export licensc was issucd 1o the|
Edulis and Ulva firm with the approval of Chairman EFC
EFC has approved the case on Post facto
lbasis.
3ascd on the comments received from
Department of Fisheries vide OM  No. -
TSC Purple  [HQRXEXLAPPLYOO|Dried Gracilaria 1503528/39/2021-Fy  (E-19152] = dated
6 T e S]105.07.2021|01.11.2021 cxport license was issued to the
urtle Pvt Ltd 131021AM22 Edulis Scaweed : . .
firm with the approval of Chairman EFC
EFC has approved the case on Post facto
basis.
Deferred due to want of comments/NCC from
; SANGRAM HORXEXLAPPLYOO SEI’CI?S, Oniqn, DoAC&FV_V. {&pplicant ha_.s to file a separate
TRADERS 159338A M2 Hybrid Rice[ 10.08.2021 new application fgr Hybrid Rice (Pac_ldy) sceds
(Paddy) sceds with DoAC&FW in the Performa issued by
them.
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Based on the comments received from Djo

CORTEVA Pioncer Brand AC&FW vide OM No. 1-148/2021- SD.IV|
X ,gc;lgﬁs:géENc HORXEXLAPPLYOO[Hybrid  Rice (268th = EXIM - = Export - 14) dated
173861AM22  |(Paddy) Sced - 31.08.2021 Ol.ll._202lcxport license was issucd to the
PRIVATE 73 firm with the approval of Chairman EFC.
LIMITED EFC has approved the case on Post facto
basis
A s HQRXEXLAPPLYOO |Crocus  sativus Deferred due to want of comments/NOC from
?  [Botanika 175969AM22  |flower bulbs 02.09.2021 1DOAC&FW(Trade Division). /
a.Acacia
mangium Sceds
b. Greviilea
robusta Seeds
c.Pterocarpus
Santalinus
d. Santalum
Album Sceds
. Tectonal
Grandis (Tcak)
Sceds
f. Dalbergia spp) e
0 [SRISAI HQRXEXLAPPLY0O [Secds 17.09.2021 ggf\‘ggﬁw‘i}fg ;ge"gﬁsﬁ’grﬁomments/ NOC from
FORESTRY 186040AM22 g Mahogani{ ~ 7 )
Seeds
h. Pongamia
Pinnata Seeds
i Jacaranda
Sceds
i Mirmnusops
spp (spanich
cherry) Seeds
k. Eucalyptus
carnaldulensis
Sceds
L. Caryota Seeds
a.Tectonal
Grandis (Teak)
- - - Sceds Deferred due to want of comments / NOC
R ey HQ%LO)%?\II&;; 00, santalum| 17.09.2021 [from DoAC&FW [Trade Division) .
Album Seeds
c. Pterocarpus
Santalinus
Based on the comments received from Dfo
BAYER 266tk EXIM - Bxport — 101 dated
- . . 5 . . . th E - Export — ate
{ [BIOSCIENCE |HQRXEXLAPPLYOO|Hybrid — Rice| |, 16 5001 J01 112021 expont livense was issucd to the
PRIVATE 186340AM22 {Paddy } seeds £ ; he s al of Chai EF
LIMITED irm with the approval o airman EFC
EFC has approved the case on Post facto
basis
. " . Bascd on the comments received from D/o
i LXPORF ¥ AC&FW vide OM No. 1-148/2021- SD.IV
CORTEVA PICNEER P - 7 ;
AGRISCIENC . BRANID (265th EXIM — Export — 14) dated
J— HQRXEXLAPPLYQO N 01.11.2021export license was issued to the
13 1L SEEDS 188623AM22 HYBRID RICE |20.09.2021 a ith the a al of Chairman EFC
PRIVATE (PADDY) e Wl pproval of L-hairman
LIMITED Eﬂflgé)osc}(; 12('(7}1?331 EFC has approved the case on Post facto
basis
Based on the comments received from D/o
AC&FW vide OM No. 1-148/2021- SD.IV
BAYER (268th EXIM — Export - 20) dated
14 BIOSCIENCE [HQRXEXLAPPLYQO |[Hybrid Rice 00.09.2021 01.11.2021export license was issued to the
PRIVATE 189473AM22 {(Paddy) sceds e firm with the approval of Chairman EFC
LIMITED
EFC has approved the case on Post facto
basis
s g}?}g{mm HORXEXIAPPLYOO [Hybrid Rice {00 oo [Deferred duc to want of comments / NOC
LIMITED 190895AM22 (Paddy ) seeds . from DoAC&FW
16 IS)]EI:}TIRAM HORXEXIAPPLY0O Hybrid Rice 22.09.0021 [Peferred due to want of comments / NOC
LIMITED 19C0936AM22 (Padd_y) sceds ’ ’ from DoAC&FW
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DCM

HORXEXLAPPLYOO

Hybrid Rice

Deferred due to want of comments / NOC

17 |SHRIRAM 22.09.2021
LIMITED 191004AM22 {Paddy ) secds from DoACSFW
. Based on the comments received from D/o
N -3 \
GOPAL DAS S SMATL AC&FWvide OM No. 1-79/2020.8D-IV (Pt- VII)
HQRXEXLAPPLYOO - dated 28.10.2021 export license was issued to
18 PAWAN HUSK (PADDY)[27.09.2021 . .
195487AM22 P, . the firm with the approval of Chairman EFC
KUMAR OTHER ~ THAN EFC has approved the ca Post fact
SELD QUALITY . PP case on Tost facte
basis
. Based on the comments received from Djo
N BASMAT AC&FW vide OM No. 1-79/2020.8D-IV (Pt- VII)
GOPAL DAS PADDY IN . .
HQRXEXLAPPLYOO dated 28.10.2021 export license was issucd to
19 PAWAN HUSK (PADDY)Y 27.09.2021 - . e
195495AM22 Py - the firm with the approval of Chairman EFC
KUMAR OTHER  THAN EFC has approved the case on Post facto
SEED QUALITY - PP
basis
Based on the comments received from D/fo
SHREE gﬁggi,ASMATIIN ACSFW vide OM No. 1-79/2020.8D-IV [Pt- V1)
HQRXEXLAPPLY0OO dated 28.10.2021 export license was issued to
20 PALISATI HUSK (PADDY)|28.09.2021] N .
. 195584AM22 - . the firm with the approval of Chairman EFC
TRADING CO OTHER THAN EFC has approved the case on Post facto
SEED QUALITY s PP
asis
Based on the comments received from D/o
SHREE gfgbI;ASMATIIN AC&FW vide OM No. 1-79/2020.SD-IV (Pt VII)
s HQRXEXLAPPLYQO dated 28.10.2021 export license was issued to
21 PALISATI HUSK (PAIDIDY)|28.00.2021 1 : .
y 195585AM22 N N the firm with the approval of Chairman EFC
TRADING €O OTHER THAN EFC has approved the case on Post facto
SEED QUALITY - PP
basis
BAYEKR
5s BIOSCIENCE |[HQRXEXLAPPLYOO| Hybrid Rice 20 09.2021 Deferred duc to want of comments / NOC
PRIVATE 197154AM22 (Paddy ) sceds T from DoAC&FW
LIMITED
. Based on the comments received from D/o)
gﬁg{)%ASMA I;]N AC&FW vide OM No. 1-79/2020.SD-1V (Pt- VII]
b3 SHIVSHAKTI |HQRXEXLAPPLYQO HUSK (PADDY! 02 10,2021 dated 28.10.2021 export license was issued to
SUPPLIERS 200845AM22 T ( . | 02.10. the firm with the approval of Chairman EFC
OTHER THAN EFC has approved the case on Post facto
SEED QUALITY : 133
basis
Based on the comments received from D/o)
e N A NON BASMAT AC&FW vide OM No. 1-79/2020.8D-1V (Pt- VI
SHREE NATH . PADDY IN ) . . i
HORXEXLAPPLY0OO dated 28.10.2021 export license was issued to
24 JI TRADING HUSK (PADDY) 02.10.2021 . .
201085AM22 the firm with the approval of Chairman EFC
COMPANY OTHER  THAN EFC has approved the case on Post facto
SEED QUALITY - PP
basis
. Based on the comments received from Djo
Eﬁi}\l}—)};ﬁ\fNMAll ACE&FW vide OM No. 1-79/2020.8D-1V (Pt- VII}
5 PUSHPANJALIHQRXEXLAPPLYOO HUSK (PADDY) 105.10.2021 dated 28.10.2021 export license was issued to
[INDUSTRY 202576AM22 OTHEIé THAN } T the firm with the approval of Chairman EFC
SKED QUALITY EFC has approved the case on Post facto
basis
Based on the comments received from
Department of Fisheries vide OM  No. j-
FA GENERAL |, - 1503528/39/2021-Fy {E£-19152) dated
26 [TRADING & ;I(%I;);Ll.fﬁ\;;ﬂ,\!oo Scaweeds 05.10.2021 |01.11.2021 cxport licensc was issucd to the
CO., firm with the approval of Chairman EFC
EFC has approved the case on Post facto
basis
AN AT Bascd on the comments received from D/o
g}(\)gg;/\aw\ FIIN AC&FW vide OM No. 1-79/2020.SD-IV (Pt- VII)
by [SHARDA HQRXEXLAPPLYOO HUSK (PADDYY 07.10.2021 datcd 28.10.2021 export license was issued to
DEVI FOQODS [205493AM22 O'I‘HFR( ’I‘I-lAl\i T the firm with the approval of Chairman EFC
SEED QUALITY EFC has approved the case on Post facto
basis
CORTEVA
AGRISCIENC |, . . ) . . Deferred due to want of comments / NGC
ps [ESEEDS  [[ORXEXLAPELYOD) Hybrid Rice {48 102021 |from DoACARW
PRIVATE (Paddy ) sceds
LIMITED

29

M/S. SHRISTI
SIDDHARTH
TRADING

HQRXEXLAPPLYOO
200123AM22

NON-BASMATI

PADDY IN
HUSK ({PADDY)
OTHER  THAN

SEED QUALITY

11.10.2021

Based on the comments received from Dfo
AC&FW vide OM No. 1-79/2020.5D-1V (Pt- VII)
dated 28.10.2021 export license was issued to
the firm with the approval of Chairman EFC
EFC has approved the case on Post facto

|pasis :

AN

-



NON-BASMATI

Based on the comments received from D/o
AC&FW vide OM No. 1-79/2020.8D-1V [Pt- VI])

>
Lo [HANUMAN  |[HQRXEXLAPPLYOD L"Séﬁy P ADDIXI/\; 11 10,202 |dated 28.10.2021 cxport license was issued to
TRADERS 208126AM22 OTHER  THAN o the firm with the approval of Chairman EFC
SEED QUALITY EFC has approved the case on Post facto
basis
Based on the comments received from D/fo
AC&EFW vide OM No. 1-79/2020.8D-IV (Pt- VII)
SHREE HORXEXLAPPLYOO |, o dated 28.10.2021 export license was issued to
31 TRADERS 209871AM22 RICIE IN PADDY| 12.10.2021 the firm with the approval of Chairman EFC
EFC has approved the case on Post facto
basis
” 5 Based on the comments received from Djo
Ii}gg gAISI;d%I;.? AC&EFW vide OM No, 1-79/2020.5D-IV (Pt- VI])
1y SHREE HORXEXLAPPLYOO RICE) OTHER |12.10.2021 dated 28.10.2021 export license was issued to
TRADERS 210581AM22 THAN SEED T the firm with the approval of Chairman EFC
QUALITY EFC has approved the case on Post facto
basis
Based on the comments received from D/fo
HORXEXLAPPLY0O EIOCDL{: Bi}i%%g jd\C&g‘;SVild{;:ZOO]gINQ 1“79](2020~SD"1V (P‘L"d\"“)
- X1 ) I " . ate .10. export licensce was issued to
33 [SHIVAMBEY | 1% o 56 aman (R THAN 1310-2021 4 firm with the approval of Chairman EFC
QUALITY) EFC has approved the case on Post facto
basis
Bascd on the comments received from D/o
oM HQRXEXLAPPLY0O ice BI;SA%%TYI QC&CI;‘;SV%%%NO' ot e o e to
T LXI. " ria ate .10, cxport license was issued to
3 ENTERPRISE 211584AM22 (S(EE%I"‘R THAN| 13.10.2021 |1 "5 m with the approval of Chairman EFC
QUALITY) EFC has approved the case on Post facto
- basis
Based on the comments received from D/fo
PARBATI E%\I’: B%SAI"II;’S;{ AC&FW vide OM No. 1-79/2020.SD-1V (Pt- V1)
35 IGALLA HQRXEXLAPPLYOO (OTHER THAN|14.10.2021 dated 28.1.0.2021 export licensc was issued to
BHANDAR 212319AM22 SERD " |the firm with the approval of Chairman EFC
QUALITY) EFC has approved the case on Post facto
ibasis
Bascd on the comments received from DDjo
M/S MA RICEE  PADDY] AC&FW vide OM No. 1-79[2020.SD—I\{' (Pt- VII)
36 |LAXMI HOQRXEXLAPPLYQO [OR IN HUSK 16.10.2021° dated 28.1_0.2021 cxport license was 155}.1f:d to
TRADERS 214342AM22 (NON BASMATI ) the firm with the approval of Chairman EFC
RICE) EFC has approved the case on Post facto
basis
Based on the comments received from D/o
JAGDISH RICE IN HUSK AC&FW vide OM No. 1—794’2020.81)—1\:’ (Pt VII}
37 |[PRASAD HQRXEXLAPPLYCO (PADDY 19.10.2021 dated 28.10.2021 export licensce was issued to
RAJESI 217139AM22 NONBASMATI) o the firm with the approval of Chairman EFC
KUMAR EFC has approved the case on Post facto
basis
SEEDWORKS Deferred duc to want of comments / NOC
INTERNA- " . . from IDoACS&EFW
3% |TIONAL 1QRXEXLAPPLY0O| Hybrid Rice 20.10.2091
PRIVATE 218613AM22 {Paddy ) sceds
LIMITED
SEEDWORKS
INTERNA- . X . Deferred due to want of comments / NOC
19 |TIONAL 1;&12}3(};}\(;{;&;?1,\!00 (1132235;1) i‘ggs 20.10.2021 [from DoAC&FW
PRIVATE
LIMITED
- Approved on the basis of Comments/ NOC
RAGHU- EI%];{, B%SAD{[)!;;Y] received from DoAC&FW vide O.M No.1-
10 INATH HORXEXLAPFPLY OO (OTHER THAN|22.10.2021 79/2020.5D-1V (Pt;.—;VII] dated 26..]..1.2021 for
INDUSTRIES 222516AM22 SEED cxport of 20000 M'T Ngn Basmati Rice Paddy
QUALITY) (Other than seed quality ) to Nepal by M/s
) Raghunath Industries.
NON BASMATI Deferred duc to want of comments f NOC
RICE PADDY from DoAC&FW
SUSHIM HQRXEXLAPPLY(GO . ’
41 KUMAR 2853 1AM272 [O’l{'IILR THAN|27.10.2021
SEED
QUALITY)
- Approved on the basis of comments/ NOC
;gggﬁ}q_ g%}; BAPSA%II\;I; received  from DoAC&FW vide O.M No.l-
o [vaTH HORXEXLAPPLYOO (OTHER THAN|28.10.2021 75/2020.8D-IV (PI:VII] dated 26‘.1 IA.QOQI for|
ENTERPRISE 229042AM22 SEIED export of 20000 MT No.n Basmati Rice Paddy
o QUALITY) (Other than sced quality} to Nepal by M/s

Shrec Kesharmath Enterprises o~

P




NON BASMATI

Approved on the basis of comments/ NOC
received from DoAC&FW vide O.M No.l-

& >
i gﬁ%gpmsr: HORXEXLAPPLYOO %%ER “T\gf; 06.11.2021 [7972020.SDIV (PL-VIL) dated 26.11.2021 for
S 243452AM22 SERED T export of 8000 MT Non Basmati Rice Paddy|
QUALITY) (Other :[han sced quality ) to Nepal by M/s
Karan Enterpriscs.
NON BASMATI Deferred due to want of comments / NOC
4o INIKHIL HQRXEXLAPPLYOU %%ER P o7 112021 from DoACKEW
TRADERS 243867AM22 o o
SEED
QUALITY)
NON BASMATI Deferred duc to want of comments / NOC
MAA " RICE  PADDY from DoAC&FW
15 [BHAWANI gﬁiﬁgﬁg;l‘mo (OTHER THAN|07.11.2021
TRADERS SEED
QUALITY)
- Approved on the basis of comments/ NOC
HORXEXLAPPLYOO g%f;;’g%%’;” received from  DoAC&FW  vide O.M/ No.1-
16 ADARSH 248805AM22 (OTHER THAN |11.11.2021 79/2020.5D-1V (Pt-VII) dated 26.11.2021 for
TRADERS [t B cxport of 50000 QTL Non Basmati Rice Paddy
QUALITY) (Other than seed quality ) to Nepal by M/s
Adarsh Traders.
NON BASMATI Approved on the basis of comments/ NOC
NAV DURGA RICE PADDY received from DoAC&FW vide O.M No.l-
47 IMINI RICE HORXEXLAPPLYOO | (OTHER THAN 14 112021 79/2020.8D-1V (Pt-VII) dated 26.11.2021 for
VILL 252247AM22, SEED export of 9000 MT Non Basmati Rice Paddy
QUALITY) {Other than sced quality ) to Nepal by M/s Nav,
Durga Mini Rice Mill.
Approved on the basis of comments/ NOC
received from DoAC&FW vide OM No.l1-
LAXMI FOOD HQRXEXLAPPLY0OO { NON BASMATI 79/2020.8D-IV (Pt-VI) dated 26.11.2021 for]
48 PRODUCTS 2523 13AM22 RICE PADDY |14.11.2021 [export of 5000 MT Non Basmati Rice Paddy
(OTHER THAN (Other than sced quality ) to Nepal by M/s
SEED Laxmi Food Products.
QUALITY)
NON BASMATI Approved on the basis of Comments/ NOC
HORXEXLAPPLYOO |RICE PADDY rcceived from DoAC&FW vide OM No.l-
M/S SRI 252388AM22 (OTHER THAN 79/2020.8D-1V (Pt-VI) dated 26.11.2021 for
49 [BALA J1 SEED 14.11.2021 |export of 5000 MT Non Basmati Rice Paddy|
CONVESSERS QUALITY) (Other than seed quality ) to Nepal by M/s Sri
Balaji Convessers
NON BASMATI Approved on the basis of Comments/ NOC
HQRXEXLAPPLYQO [RICE PADDY received from DoAC&FW vide O.M No.1-
0 Phonex 254019AM22 (OTHER THAN 16.11.2021 79/2020.8D-1V (Pt-VII) dated 26.11.2021 for
Enterprises SKED T cxport of S0000 QTIL. Non Basmati Rice Paddy
QUALITY) {Other than sced quality ) to Nepal by
M/s Phonex Enterprises
NON BASMATI Approved on the basis of Comments/ NOC
RICE PADRIYY received from DoAC&FW  vide O.M  No.l-
<1 SUPER HOQRXEXLAPPLYOC | (OTHER THAN 16.11.2021 79/2020.8D-1V (Pt-VII) dated 26.11.2021 for
TRADERS 254066AM22 SEED o cxport of 5000 MT Non Basmati Rice Paddy]
QUALITY) {Other than seed quality ) te Nepal by M/s
Super Traders.
HQRXEXLAPPLYOC [NON BASMATI Approved on the basis of Comments/ NOC
vias PO R AN 752020, SO0V PLVIY) dated 26,11 5021 £
g SD- t- ate .11 or
32 SENTERPRISE SEED 16.11.2021 cxport of 15000 MT Non Basmati Rice Paddy
QUALITY) {Other than seed quality ) to Nepal by M/s
Vikas Enterprises
FHQRXEXLAPPLYCO |Non Basmoti Approved on thc basis of comments/ NOC
258858AM22 Ricc Paddy rceeived  from DoAC&FW vide OM  No.l-
53 RAJEEV (Other than 19.11.2021 79/2020.8D-1V (Pt-VII) dated 26.11.2021 for]
RANJAN sced quality) e cxport of 50000 QTL Non Basmati Rice Paddyj
' {Other than sced quality ) to Nepal by M/s
Rajeev Ranjan
Approved on the basis of comments/ NOC
HQRXEXLAPPLYOOC |Hybrid Rice received from DoAC&EFW vide ©.M No.1-
s+ |UPL LIMITED 261397AM22 Seeds 99.11.2021 148/2021-SD.IV (268 th EXIM- Export-

18) dated 01.11.2021 for export of 250000
Kgs Ilybrid Rice (Paddy ) sceds to Bangladesh

by M/s UPL Limited.

"




iApproved on the basis of comments/ NOC

HQRXEXLAPPLYOO |Hybrid Rice received from DoAC&FW vide O.M No.1-
55 |UPL LIMITED 262140AM22 Sceds h3.11.2021 148/2021-8D.IV (268 th EXIM- Export-
16) dated 01.11.2021 for export of 300000
Kgs Hybrid Rice (Paddy ) seeds to Bangladesh
by M/s UPL Limited.
HORXEXLAPPLYOO - s Deferred due to want of comments / NOC
s [RAHUL 262679AM22 Non Basmati from DoAC&FW
KUMAR Rice in Husk or(23.11,2021
Paddy
Deferred duc to want of comments/NOC from
BADIRI HORXEXLAPPLYCO DoACSEFW
57 |NARAYAN 204658AM22 Non Basmati 25.11.2021
SHAH Rice in Husk or
Paddy
iApproved on the basis of comments/ NOC
received from DoAC&FW vide O.M No.1-
oy [HERXEXLAPPLYOOC |Hybrid Rice 118/2021-SD.1V (268 th EXIM- Export-
o8 UPL LIMITED |, oo saM22 Seeds 25.11.2021 |12 104 01.11.2021 for export of 120000
Kgs Hybrid Rice (Paddy ) sceds to Sierra
Leone by M/s UPL Limited
HQRXEXLAPPLYOO Deferred duc to want of comments/NOC from,
5o [KUMAR 265384AM22 Non Basmati  [25.11.2021 [DoAC&FW
TRADERS Rice in Husk or
Paddy
HQRXEXLAPPLYOO Deferred due to want of comments /NOC from
60 aRAMBARI, €55 10AM22 Non Basmati DoAC&FW /
PRISES Rice in Husk or|25.11.2021
Paddy
Department of Animal Husbandry and Dairying
Cereal straw Based on the comments received from D/o
and husks, ACE&FW vide OM No. L-110102(1}/132/2021-
unprepared, Trade (E-19694) dated 29.10.2021 export
61 Shiv Shakti HQRXEXLAPPLYCOO |whether or not 54.05.2021 license was issucd to the firm with the
Traders 049639AM22  [chepped, coTT approval of Chairman EFC
ground, pressed
or in the form EFC has approved the case on Post facto
of pcilets. lbasis
Deferred duc to want of comments/NOC from
62 Lankesh HORXEXLAPPLY0O 16.06.2021 [PoAlD . Final comments in the application is
Tiwari 116062AM22  PADDY HUSK o required from DoAHD before the next meeting.
Regaal - > Maize Bran Deferred duc to want of comments/NOC from
63  [Resources Pvt Ili?;éﬁlg})\(ll\&gIQPLYOO 18.06.2021 [DoAHD, Final comments in the application ig
Ltd required from DoAHD before the next meeting.
o4 Nowrangroy [HORXEXLAMENDO Wheat Bran Deferred fluc to want of ‘comment/l\_TOCA fror_n
Agro Pvt Ltd  [0127826AM22 01.07.2021 DoA}lID. Final comments in the a.pphcatio.n is|
required from DoAHD before the next meeting.
Cereal straw Deferred duc to want of comments/NOC from
and husks, DoAHI). Final comments in the application is
unprepared, required from DoAHD before the next meeting,
A To Z Export [HQRXEXLAPPLYOO [whether or not
5 |company  |129838AM22 chopped, 02.07.2021
wround, pressed
or in the form
of pellets.
) " , Deferred duc to want of comments/NOC from
66 [SD Enterprise Illﬁlééléiﬁg;l'YOO Maize Bran 19.07.2021 |DoAHD. Final comments in the application is
required from DoAHD before the next meecting.
HORXEXLAPPLYOO Deferred due to want of comments/NOC from
67 [Trade Exim |141792AM22 Maizc Bran 19.07.2021 [DoAHD. Final comments in the application ig
required from DoAHD before the next meeting.
~ - Deferred duc to want of comments/NOC from
68 |Yash Traders HQRXE'XLAPPLYOO RICP: HUSK, 21.07.2021 |DoAHD. Final comments in the application is
143810AM22 RICE STRAW . X
required from DoAHD before the next meeting.
" . Deferred due to want of comments/NCC from
69 f‘ﬁiggRS HQF;?EIE‘;;\\EJ;;’OO WHEAT BRAN | 30.07.2021 |DoAHD. Final comments in the application is
B ’ reguired from DoAHD before the next meeting.
AMIT HORXEXLAPPLYOD - Deferred duc to want of comments f NOC
70 ENTERPRISE |1523 18AM22 WITEAT BRAN | 02.08.2021 [from DoAHD
A JHQRXEXLAPPLY0O ot vide oM o 1 o
7 A S&FW vide o. L- z -
/1 EEE[‘SE};DIL%ISE 152626AM22 WHEATBRAN 102.08.2021 by, - qe  (5-19694) dated 29.10.2021 export

license was issued to the~firm with the
A 7




approval of Chairman EFC
EFC has approved the case on Post facto
basis

RICE Deferred due to want of comments / NOC
72 A2Z EXPORT [HQRXEXLAPPLY0OOQ [HUSK,CHURA 03.08.2021 from DoAHD
COMPANY 152700AM22 BHUNSA, BRAN| 7
AND HUSK
Based on the comments received from D/o
SARAF AC&FW vide OM No, 1.-110102{1}/132/2021-
Trade (E£-19694) dated 29.10.2021 export
TREXIM 1QRXEXLAPPL . :
73 LIMITED 1131-3971\1\/[221 L¥00 WHEAT BRAN |05.08.2021 [license was issued to the firm with the
approval of Chairman EFC
EFC has approved the case on Post facto
basis
Based on the comments received from Do
AC&EFW vide OM No. L-110102(1)/132/2021-
P.S.INTERNAT],. » 1y Trade (£-19694) dated 29.10.2021 export
74 {JONAL 1115%%};}&;133\;1[;]2] LYoo WHEAT BRAN ]05.08.2021 [license was issued to the firm with the
TRADES approval of Chairman EFC
EFC has approved the case on Post facto
basis
PARITOSH HORXEXLAPPLYOO . Deferred due to want of comments / NOC
75 [RISWAS 1(?2198AM22 WHEAT BRAN | 13.08.2021 |from DoAHD
PARITOSIH HORXEXLAPPLYQO N ) Deferred due to want of comments / NOC
76 RISWAS 122215AM22 WHEAT BRAN 113.08.2021 |from DoAHD
Approved on the basis of comments/ NOC
received from DoAHD vide OM No.L-
MARUTI
g HQRXEXLAPPLY0O 110102(1)/148/2021-Trade(E-19943) dated
77 [DYES & 164242AM22 WHEATBRAN 117.08.2021 b4 11 2021 for export of 12000 MT Wheat
CHEMICALS Bran to Bangladesh by M/s Maruti Dyes &
Chemicals.
Approved on the basis of Comments/ NOC
received from 12oAHD vide O.M No.L-
SHOHAG HQRXEXLAPPLYQO [0y 110102(1)/160/2021-Trade(E-20052) dated
"% |ENTERPRISE |164880AM22 WHEATBRAN 117.08.2021 1,4 11,2021 for export of 10000 MT Wheat
Bran to Bangladesh by M/s Shohag
Enterprise
. y ; COWS Deferred due to want of comments / NOC
79 ;iﬁ)z?}; ARM glgﬁl;}égfhggpwoo (MALE/FEMAL | 19.08.2021 |from DoAHD
)
[Approved on the basis of comments/ NOC
= 5 received from DoAHD vide O.M No.L-
80 [SHIV IMPEX If%];);lgj}fll\&};lg}’LYOU WHIEAT BRAN 127.08.2021 (110102(1)/160/2021-Trade(E-20052) dated
24.11.2021 for export of 7000 MT Wheat
Bran to Bangladesh by M/s Shiv Impex.
\Approved on the basis of comments/ NOC
. received  from  DoAHD  vide OM  No.l-
ol Eé‘if‘};‘ﬁ}?\?[lw HORXEXLAPPLYOO |0 oo Lo g pog: [110102(1)/160/2021-Trade(E-20052)  dated
Al 171905AM22 e 24.11.2021 for export of 7000 MT Wheat|
i HBran to Bangladesh by M/s Sarawogi
[nternational
A Murrah Deferred due to want of comments / NOC
M;‘llll;ling from DoAHD
RBuffalo
- NARWAL HORXEXLAPPLYOO B 29.08.2021
DAIRY FARM |173311AM22 - Murrah e
Buffalo
Bull
C. calves
Bascd on the comments received from D /o
AC&FW vide OM No. 1.-110102(1)/132/2021-
SNEHTIK . e Trade (E-19694) dated 29.10.2021 export
§3  [INTERNATION If,%%);}l“fll\&g};m“(oo ggg,é\ééﬂl{!\l\} 07.09.2021 [license was issued to the firm with the
AL approval of Chairman EFC
EFC has approved the case on Post facto
basis
Based on the comments received from D/o
AC&FW vide OM No. [.-110102(1)/132/2021-
VIJI - Trade (E-19694) dated 29.10.2021 export
84 INTERNATION I;Iéggl;)égﬁ&ggpwoo WHEAT BRAN |12.09.2021 [license was issued to the firm with the
AL approval of Chairman EFC
EFC has approved the case on Post facto
Ibasis
Abhiraaj HORXEXLAPPLYCO Based on the comments reccived from D/O
85 Emerprfse 18(248904,\1\,122 WHEAT BRAN | 15.09.2021 [AC&FW vide OM No. [-110102(1)/132/2021-




export]
the

Trade (E-19694) dated 29,10.2021
license was issued to the firm with
approval of Chairman EFC

EFC has approved the case on Post facto
basis

Based on the comments received from D/o
ACS&FW vide OM No. L-110102(1)/132/2021-

. - Trade (i-19694) dated 29.10.2021 export
g6 [inat HORXEXLAPPLY00 |y v sy |16,00 2021 ficanse was isoned - s tne B sits Fhe
raders 185132AM22 .
approval of Chairman EFC
EFC has approved the case on Post facto
basis
Based on the comments received from D/o
AC&FW vide OM No. L-110102(1)/132/2021-
ORIENT - Trade (E-19694) dated 29.10.2021 export
87 [ExpORTS Py [ IREECAIPIY00 lypear BRAN  [17.09.2021 [license was foea to the Aron with e
LTD 2AM22 approval of Chairman EFC
pproval o airman
EFC has approved the case on Post facto
basis
Approved on the basis of Comments/ NOC
SHREE HORXEXLAPPLYQG 10 i‘g)cilf;?gé);;og? ‘{idcdﬁié\dzlgo'b; dated
. § . - -Trade{(E-204 ate
88 111‘3;}1: gg 192175AM22 WHEAT BRAN 124.09.2021 |, 111 2021 for export of 2000 MT Wheat
Bran to Bangladesh by M/s Shrec Export
Import.
Sagwadi Deferred due to want of comments / NOC
Education 8 from DoAHD
Goushala Bovine
59 Public 50227/ AM20 Embryos 10.01.2020
Charitable
Trust
Approved on the basis of comments/ NOC
ZODIAC HORXEXLAPPLY0O I;IQ(}/’&'II:JI{%I;ARPS received from DoAHD vide O.M No.L-
90  [INTERNATION - : . N . [903.10.2021 [110102(1)/213/2021-Trade(E-20412) dated
201238AM22 RESINDUES OF P
AL WHEAT 24.11.2021 for export of. 3000 MT t(‘:l
Bangladesh by M/s Zodiac International.
Basecd on the comments received from D/o
AC&FW vide OM No. L-110102(1)/132/2021-
AlS Trade (E-19694) dated 29.10.2021 export
o1 [tERNATION|TORXERLAPPLYOO kv v oy | 0510 2021 ficenee was seoaed 1o the Dian with - ne
203585AM22 .
AL approval of Chairman EFC
EFC has approved the case on Post facto
basis
Moisture: 12% iApproved on the basis of comments/ NOC
max Crude received from DoAHD vide O.M No.L-
AMASHA Protein: 13.5- 110102(1)/243/2021-Trade{E-20626) dated
5 IMPEX HQRXEXLAPPLY(O0 |15% Crude Fat: 08.10.2021 24.11.2021 for export of 2000 MT Meisture:
PRIVATE 206495AM22 2 .5% min T 12% max Crude Protein: 13.5-15% Crude Fat:
LIMITED Crude Fibre: 12 2.5% min Crude Fibre: 12 %max Total Ash:
Yomax Total 1% mmax to Bangladesh by M/s Amasha Impex
Ash: 1% max Private Limited.
: Approved on the basis of comments/ NOC
. recelved from DoAHD vide O.M No.L-
03 PRISE b o P YO0 WHEAT BRAN  [16.10.2021 [110102(1)/243/2021-Trade(E-20626) dated
24.11.2021 for export of 3000 MT Wheat
Bran to Bangladesh by M/s RH Enterprise.
MOOL R Deferred due to want of comments / NOC
94 [CHAND HQRXEXLAPPLY0O WIHIZAT BRAN | 16.10.2021 |from DoAHD
. 214174AM22
BUCHA
IApproved on the basis of comments/ NOC
MOOL HQRXEXLAPPLY 110 ;‘(I)C;( g?; 3 /OQA i vrided%iwzhc]){g;é) dated
E 00 o 3/2021-Trade(E- ate
o5 gg‘éﬁi 214181AM22 WHEAT BRAN 116.10.2021 24.11.2021 for export of 2000 MT Wheat
Bran to Bangladesh by M/s Mool Chand
Bucha.
FETAL FXTLAPPL Deferred due to want of comments / NOC
0 [ sk I e A YO0 ks BRAN  [19.10.2021 [from DoAHD
DY HQRXEXLAPPLYOO s . Deferred duc to want of comments / NOC
97 ENTERPRISE [216770AM22 WHEAT BRAN  [19.10.2021 |from DoAHD
Approved on the basis of Comments/ NOC
ONWARD received  from DoAHD  vide O.M  No.LA
OMMODEAL [HORXEXI.APPLYOD 110162(1)/243/2021-Trade(E-20626) dated
8 I?RIVAT% 2?696}5‘AM22 ° WHEAT BRAN 119.10.2021 b4 1 2021 foz( export of( 5000 MT Wheat
LIMITED Bran to Bangladesh by M/s Onward

Commodeal Private Limited.

n/' ’f.‘




DEY ENTER-

HOQRXEXLAPPLY0O

Deferred due to want of comments / NOC

69 PRISE 516973AM22 WHEAT BRAN 119.10.2021 |from DoAND
Approved on the basis of comments/ NQC
B K ENTER. |u SXLAPPL received from DoAHD vide O.M No.L-
too |2 X 5 Q;f%’;%ﬁﬁg 901 WHEAT BRAN |19.10.2021|110102(1)/243/2021 -Trade(E-20626) dated
24.11.2021 for export of 5000 MT Wheat
Bran to Bangladesh by M/s B K Enterprise
Approved on the basis of Comments/ NOC
B K ENTER- |HORXEXLAFP received from DoAHID vide O.M No.L-
LTI i TE Q2172>§8‘j‘\1;}[21‘;00 WHEAT BRAN {19.10.2021 |110102(1)/243/202 1-Trade(E-20626) dated
24.11.2021 for export of S000 MT Wheat
Bran to Bangladesh by M/s B K Enterprise
TANMOY HMQRXEXLAPPLYOO . Deferred duc to want of comments / NOC
102 ENTER-PRISE 217527 AM29 WHEAT BRAN (19.10.2021 from DeAHD
z op Deferred dus to want of comments / NOC
103 flzaz Traders  [HQRXEXIAPPLYOO yyonr gRaN  [20.10.2021 ffram onttDy /
Approved on the basis of comments/ NOC
- . s received  from  DoAHD vide OM  No.L-
104 ,I\P%%ERS g%ﬁﬁgﬁﬁ;} Y00 kAT BRAN [20.10.2021 [110102(1)/243/2021-Trade(F-20626)  dated
- 24.11.2021 for cxport of 5000 MT Wheat
Bran to Bangladesh by M/s Minati Traders.
SHREE . . 5 Deferred due to want of comments / NOC
105 |DURGA ;I]%I;)Q(EZ(]I\;IJ}AIQPLYOO (WHEAT BRAN |20.10.2021 [from DoAHD
ENTERPRISE
Approved on the basis of comments/ NOC
: - received  from  DoAHD  vide OM  No.l-
106 ?gﬁ?ﬁ?s I;%;?l‘ﬁ‘aggpwoo WIHEAT BRAN |20.10.2021|110102(1)/243/2021-Trade(E-20626)  dated
24.11.2021 for cxport of 6000 MT Wheat
Bran to Bangladesh by M/s Podder Traders.
YASHAVANT |, N PADDY HUSK Deferred duc to want of comments / NOC
107 [KUMAR ;I:?ﬁﬁi‘imzm‘mo (CHURA 24.10.2021 [from 1DoAHD
GUPTA IBHUNSA)
Approved on thc basis of comments/ NOC
SAHA received from DoAHD vide OM No.L-
HUSKING HQRXEXLAPPLY OO AT 110102(1}/243/2021-Trade(E-20626)  dated
1% |aND PADDY  [228350AM22 WEEAT BRAN | 27.10.20211) 4 112021 for export of 2500 MT Wheat
PROCESSING Bran to Bangladesh by M/s Saha Husking
and Paddy Processing.
SANDEEP . Deferred duc to want of comments / NOC
109 [KUMAR aome s YO0 WHEAT STRAW | 28.10.2021 |rom DoAIID
KESARWANI )
ANSH HORXEXLAPPLYCO Deferred due to want of comments / NOC
10 L ADING 235881 AM92 PADDY HUSK  [30.10.2021 |from DoAHD
KHASA Deferred duc to want of comments / NOC
m MURRAH HQRXEXLAPPLY0O (BUKFALQ 31.10.2021 from DoAHD
BUFFALQ 237204AM22 SEMEN e
FARMS
Approved on the basis of comments/ NOC
ARISTRO PROTEIN, received from DoAC&FW vide O.M No.L-
112 |BUSINESS HQRXEXLAPPLYOO [MOISTURE, 09.11.2021 110102(1)/243/2021-Tradc(E-20626)  dated
PRIVATE 245546AM22 FIBRE, U 24.11.2021 for export of 15000 MT PROTEIN,
LIMITED INSOLUBLE MOISTURIE, FIBRE, INSOLUBLE to
Bangladesh by M/s Aristro Business Pvt Ltd.
iApproved on the basis of comments/ NOC
M.S.D received  from  DeoAHD  vide OM  No.L-
. 1 : HORXEXLAPPLYCO - 110102(1)/243/2021-Trade{E-20626) dated
113 o RNATION 91251 AM22 WHEAT BRAN 123.09.2021 |51 9 2021 for export of 3000 MT Wheat
' Bran to Bangladesh by M/s MSD
intcrnational.
GURU ! P Deferred due to want of comments / NOC
1 [sMARTH  [HRSXEXLAPPLYO0 brnny usK | 10.11.2021 ffrom DoAHD
EXPORT
HORXEXLAPPLYOO [Wheat Bran Deferred due to want of comments / NOC
M5 JHR Carbon o Y s0AM22 Fodder 11112021 ffrom DoAHD
WHEAT BRAN Deferred due to want of comments / NOC
& )
16 [LieU BEGAM [T IRXEXATPLYO0 oy o 11.11.2021 ffrom DoAHD
{CHOKER
HISAR Deferred due to want of comments / NOC
BOVINE from DoAHD
FROZEN
SPERM HOQRXEXLAPPLYDO -
H7 lstamion & [255094AM22 RS 16.11.2021
RESEARCH ol
CENTER




BRANS, Deferred due to want of comments / NOC
CHAWLA . - SHARPS, AND from DoAHD
18 {INTERNATION|) oo XIAPELY00 67550 19.11.2021
AL RESIDUES OF
WHEAT
BRANS, Deferred due to want of comments / NOC
CHAWLA : o 3 SHARPS, AND from 1DoAHD
119 [INTERNATION g%;%f&’gg 1Y00 iy rrR 19.11.2021
AL RESIDUES OF
WHEAT
BALAJI HORXEXLAPPLYOO . Deferred duc to want of comments / NOC
120 TRADERS 258060AM22 WHEAT BRAN [19.11.2021 |from DeAHD
AADITYA HORXEXLAPPLYDO . Deferred due to want of comments / NOC
121 TRADERS 5 50009AM22 WHEAT BRAN 119.11.2021 lrom DoAHD
MARUTI - Deferred due to want of comments / NOC
122 [INTERNATION gggéléﬁgzm‘m“ WHEAT BRAN | 19.11.2021 [from DoAHD
Al
MA : Deferred due to want of comments / NOC
123 jsanTosHI  [HORIXLAPELYO00 gy gt BRAN | 19.11.2021 [from DoAHD
BASTRALAY
ACCENT Deferred due to want of comments / NOC
DEALTRADE |[HQRXEXLAPPLYOO ? from DoAHD
124 CRIVATE 259152AM22 WHEAT BRAN |19.11.2021
LIMITED
GAA Deferred due {o want of comments / NOC
(I‘RADING HQRXEXLAPPLYOO " ffrom DoAHD
125 ENTERPRISE |259188AM22 WHEAT BRAN |19.11.2021
3
GAA Deferred due to want of comments / NOC
TRADING HORXEXLAPPLYOO [, . . from DoAHIDD
126 ENTERPRISE |259197AM22 WHEAT BRAN | 19.11.2021
S
TAPAN HORXEXLAPPLYOO o Deferred due to want of comments /; NOC
127 [TRADERS 26%278/\1\‘122 WHEAT BRAN [20.11.2021 jgrom DoAHD
SHOHAG HORXEXLAPPLYOO o Deferred duc to want of comments / NOC
128 |ENTERPRISE 230571,\1“22 WHEAT BRAN |21.11.2021 from DoAHD
TRILOKESH HORXEXLAPPLYCD o Deferred due to want of comments / NOC
129 [ENTERPRISE 2?0845}\1\/[22 WHEAT BRAN 122.11.2021 |from 13oAHD
A C Deferred due to want of comments f NOC
130 [INTERNATION S%%’;?ﬁﬁzp LYOO \WHEAT BRAN | 22.11.2021 [from DoAHD
AL
- Deferred due to want of comments / NOC
131 |GAZI I;glgléi\(;&g?)]h’oo WHEAT BRAN [22.11.2021 {from DoAHD
ENTERPRISE
BRANS, Deferred duc to want of comments / NOC
GOPAL . SHARPS, AND from DoAHIDD
132 [PRASAD BNV S T 23.11.2021
RESIDUES OF
IWHEAT
SHARANAM Deferred due to want of comments / NOQC
REALINFRA |HQRXEXLAPPLYOO " from DoAHID
133 PRIVATE 262069 AM22 WHEAT BRAN |23.11.2021
LIMITEID
Ministry of Environment Forest and Climate Change
(SU Division}
Red Sanders Deferred duc‘ to want pf comments /NOC
\wood flrniture from MoEF&CC (SU Division)
HQRXEXLAPPLY |parts -
134 1aQsA | 00195238AM22 [Confiscated | 27092921
ENTERPRISES Government of
Karnataka
REDD SANDERS Deferred duc to want of comments /NOC
WOQOD IN LOG from MoEF&CC (SU Division)
FORM RED
SANDERS IN
ILOG FORM
135 nn|GRADE A - NIL.  [08.12.2021
MMTC Limited 8}5;2/1‘01/5”0 GRADE B - 0.154
MT GRADLE C -
19.123 MT
TOTAL QTY |
19.277MT -

-



RED SANDERS

Deferred duc to want of comments /NOC

WOOD IN VAP from MoEF&CC (SU Division)
FORM
RAATI RAJAN  [HQRXEXLAPPLY OBTAINED
136 hvpExX 00199267AM22 FROM 01.10.2021
ARTIFICIAL
ORIGIN FROM
PATTALAND
- S— Approved on the basis of comments/ NOC
- iﬁ‘é)o?;‘gﬁ?gg received from M/o EF&CC (SU Division) vide
INTERNATIONA . FORM 0O.M No, 5-11/2021-3U dated 23.11.2021 for
137 |L REALTY HORXEXLAPPLY | ool ven 0410 2021 [€¥007T of 31.320 MT (702 Number) redsanders
PRIVATE 00202395AM22 FROM o wood in log form obtained from artificially
L IMITED CULTIVATE D propagated sourceto M/s powcrgrip
ORIGIN ResourcesPte Ltd, Singapore by M/s MK
[nternational Realty Private Limited.
IApproved on the basis of comments/NOC
rcceived from M/o EF&CC (SU Division) vide
EZRA " 5 Red sander wood O.M No. 5-17/2021-8U dated 23.11.2021 for
138 |EXPORTS %851)?32)'%?\11\;;; Furniture and |15.10.2021 [export of 2212 Kgs redsanders wood in value
PRIVATE planks added form (Furniture and planks ) to M/s
LIMITED lJinhua Jintutuo International Trade Co. Ltd,
China by M/s Ezra Exports Private Limited
RED SANDERS Deferred due to want of comments /NOC
RAATI RAJAN | HHORXEXLAPPLY WQOD IN V{&P frorn MoEF&CC (SU Division)
138 IMPIK 00237636AM22 FORM OF 01.11.2021
FURNITURE
SIZES
IMALAYAN RED SANDERS Deferred. To be examined in DGFT.
140 [INTERNATIONA HORREXLAPPLY WOOD IN LOG [23.11.2021
00262329AM22
I FORM
Rejected. The cxport of Sawn timber made|
cxclusively out of imported log /timber of all
. 5 . — species of wood other than CITES Appendix 1
141 [RAM TRADERS ?%iﬁ??éﬁﬁf gf\{\g;%ﬁBé?E 02.11.2021 |& 1l Species is freely cxportable subjected to
the onc of the condition that importer &
cxporter shall be the same firm which is
Ectting violated in this case.
Ozone Cell
MONOCHLORO Approved on the basis of comments/ NOC
HORXEXLAPPLY| DI-FLUORO 27.10.2021 [received from Mjo EF&CC [Ozone cell) vide
SRF LIMITED | 00227432AM22 METHANE C.M No. 11/4/2022-OC dated 26.11.2021 for]
142 (REFRIGERANT cxport of 51152 MT Mono Chloro Iifluoro
R-22 OR HCFC- Methane to customers in countries signatory|
22) NON-FEED of Montreal Preotocol on substances that
STOCK deplete the ozone layer for the calendar year
2022 by M/s SRF Limited.
CURIA INDIA lApproved on thc basis of comments/ NOC
PRIVATE reccived from M/o EF&CC (Ozone cell) vide
LIMITED O.M No. 11/14/2017-0C dated 10.11.2021
Bromofluorometh for export of 247.94 Kgs of]
143 HORXEXLAPPLY | anc (Export for 01.11.2021 [Bromoflucromethane as ff:ed'stock application
00237574AM22 Feedstock o ‘ . P R .
or use in manufacturing of fluticasone
purpose only) propionate  and  fluticasone Furoate to
Singapore by M/s Curia India Private
Limited,
Approved on thee basis of comments/ NOC
received from M/o EF&CC (Ozone cell) vide
Bromofluorometh O.M No. 11/14/2017-0OC dated 10.11.2021
CURIA INDIA - PLY - (Exoort for for export of 247 .94 Kgs of|
144 PRIVATE HQR,XLXLAI y an(_‘( PO ‘ko 01.11.2021 {Bromofluoromethane as feedstock application
LIMITED 00237706AMZ2 Feedstoc for use in manufacturing of fluticasone
purpose only) propionate  and fluticasone Furoate to
Singaporc by M/s Curia India Private
Limited.
Approved on the basis of Comments/ NOC
received from M/o EF&CC (Ozone cell) vide
- - O.M No. 11/4/2022-0C dated 12.11.2021 for
GUJARAT | ppmxrappLy| Ro142B (- cxport of 3000 MT of HCFC- 142B as feedstockl
143 FLUOROCTEMI 00237816AM22 Chloro-1, 1- ]01.11.2021 application for wuse in manufacturing of]
CALS LIMITED Difluorcethane)

Vinylidene Flueride (VDF) as intermediate to
produce PVDF and Fluoro Elastomer to

Singapore by M/s Gujarat Fluorochemicals

A\




Limited.

Monochloro
Difluoro Methane

Approved on the basis of comments/ NOC
received from M/o EF&CC (Ozone cell) vide
O.M No. 11/4/2022-0OC dated 17.11.2021 for

GUJARAT . o ecxport of 6500 MT Mono Chloro Diflucre
146 |[FLUCROCHEMI Iég?;‘sg);giigg (()Rgtg(g:gggt;ﬁ?i 01.11.2021 [Methane to customers In countries signatory]
CALS LIMITED N of Montreal Protocol on substances that
on Feedstock
uses) deplete the ozone ane:t" for the calendar year
2022 by M/s Gujarat Flucrochemicals
Limited.
Approved on the basis of comments/NOC
received from M/o EF&CC {Ozonc cell) vide
Monochlora O.M No. 11/4/2022-0C dated 17.11.2021 for
GUJARAT HORXEXLAPPLY Difluoro Methane export of 3000 MT Mono Chlore Difluoro
147 |FLUCROCHEMI 00246605‘AM2‘2 [Refrigerant R-22(09.11.2021 [Methane for fecedstock application to Japan
CALS LIMITED OR HCFC-22) (for i.e customers in countries signatory off
Feedstock) Montreal Protocol on substances that deplete
the ozone layer for the calendar year 2022 by
M /s Gujarat Flugrechemicals Limited
Approved on the basis of comments/NCGC
received from M/o EF&CC (Ozone cell) vide
O.M No. 11/18/2018-0C dated 12.11.2021
GUJARAT |, | ASARIKLIN AK- for export of 5000 MT HCFC-25 for feedstock
148 [FLUORQCHEMI| IQRXEXLAPPLY| 225 (HCFC-225 15 11 2021 fapplication to Japan ie customers in
00246036AM22 ca/ch) ppicauon P
CALS LIMITED — countrics signatory of Montreal Protocol on
(FEEDSTOCK) _
substances that deplete the ozone layer for
the calendar year 2022 by M/s Gujarat
fluorochemicals Limited
Approved on the basis of comments/NCC
received from M/o EF&CC (Ozone cell) vide
Monochlore O.M No. 11/4/2022-0C dated 17.11.2021 for|
GUJARAT HORXEXLAPPLY Difluoro Methane cxport of 3000 MT Monc Chloro Difluoro
149 |FLUOROCHEM]I 00247127AM22 (Refrigerant R-22[10.11.2021 {Mcthane for feedstock application to Japan i.e
CALS LIMITED OR HCFC-22) customers in countries signatory of Montreal
(For Feedstock) Protocol on substances that deplete the ozone
layer for the calendar ycar 2022 by M/s
Gujarat Fluorechemicals Limited.
[Approved on thc basis of comments/NOC
received from M/o EF&CC (Ozone cell) vide
Monochloro O.M No. 11/4/2022-0OC dated 17.11.2021 for
GUJARAT HORXEXLAPPLY Diflucro Methane export of 1984.50 MT Mono Chloro Difluorg)
150 [FLUOROCHEMI 0024720§AM22 (Refrigerant R-22(10.11.2021 Mcthane for non feedstock applications to
CALS LIMITED OR HCFC-22 for customers in countries signatory of Montreal
Non Feedstock Protocol on substances that deplete the ozone
laycr for the calendar year 2022 by M/s
Gujarat Fluprochemicals Limited.
Department of Atomic Energy
151 Based on the comments received from DAE
OPAQUE dated 05.11.2921 cxport license was i§sucd
CERAMICS HQRXEXLAPPLY ‘ to‘ the firm with the approval of Chairman
PRIVATE 00208569AM?22 5 Micron 10.10.2021 |EFC.
LIMITED EFC has approved the case on Post facto
basis
152 IRCOMAT 5 Appfoved on the bas::is o_f commen.ts/ NOC
X Micron / 325 reeeived  from DAE  vide email dated
SUKASCO HQRXEXLAPPLY Mesh - Powder 11.10 2021 25.11.2021 for export of 50 MT ZIRCOMAT 5
CERACOLORS [00208819AM22 (Ceramic T Micron [/ 325 Mesh - Powder (Ceramic
PRIVATE Opacifier] Opacifier) by M/s Sukase Ceracolors Pvt Ltd.
LIMITED
153 Bascd on the comments received from DAE
SUKASO ZIRCOMAT 5 dated 05.11.2_021 export license was i;sucd
CERACOLORS [HORXEXLAPPLY M]\(;‘I;:},;rc_)r}l)/oi’zdir 13102021 ‘i(“JF(t:he firrm with the approval of Chairman
PRIVATE 00211615AM22 . e ’
LIMITED (Ceramic
Opacifier) EFC has approved the case on Post facto
ibasis
154 JOPAQUE . - Deferred due to want of comments/NOC from
CERAMICS g{%%gg{;ﬁ;;;;' SMicron 04.11.2021 [DAE _
PRIVATE ya

R




LIMITETY

155

ZIRCOMAT 5

Deferred due to want of comments/NOC from

SUKASO . b
CERACOLORS [HQRXEXLAPPLY | Micron /325 | U
PRIVATE 00258488AM22 (Ceramic e
LIMITED .
Opacifier)
156 ZIRCOMAT 5 Deferred due to want of comments/NOC from
SUKASO Micron / 325 DAE
CERACOLORS |HQRXEXLAPPLY Mesh - Powder |25.11.2021 ol
PRIVATE 00265209AM22 (Ceramic T
LIMITED .
Opacifier
Ministry of Textiles
uisery sl g oyt of commenta/NOC Fom
Silkworm Seed 50285/AM2]1 [worm eggs 17.03.2020 MoT 2'4 11 '2021 P diti the
Organization bivoltine hybrid ol oen et il or  expediting  the
comments in the matter.
158 Silk-worm Deferred due to want of comments/NOC from|
Askco HORXEXLAPPLY (foCODl’L.‘; suitable 062 M /o Textiles
Intcrnational | 00105492AM22 [T Fecling 02.06.2021
Dupion Silk
Cocoon
Ministry of Mines
159 JADAPTIWISE Deferred due to want of comments/NOC from
A M e ORXEXIAPPLY | Farm Soil M/o Mincs.
CONSULTING 00254878AM22 Samples 16.11.2021
PRIVATELIMIT P
ED
Miscellaneous Applications
160 Cryogenically Rejected. Clarification is not forthcoming]
preserved from the applicant despite reminders
Wockhardt [HQRXEXLAPPLY | Adipose derived 54.05.2021
Hospital Lid | 00049453AM22 | Mesenchymal Y
Stem Cells
161 ENOXAPARIN Rejected. Clarification is not forthcoming
CORPORATE INSJ%T(J:IED(SIN from the applicant despite reminders.
OPPORTUNIT| HQRXEXLAPPLY [PLOW 06.08.2021
Y SILII}};ICES 00155356AM22 MOLECULAR
WEIGHT
HEPARIN])
162 CROWN OF 800 Deferred due to want of clarification from the
ISGEC T Mechanical firm
HEAVY HORXEXLAPPLY |, o tmade up |11.11.2021]
ENGINEERIN |[00249145AM22 of second hang T
G LIMITED
components)
Ministry of Health & Family Welfare/Deptt. of Pharmaceuticals
Remdesivir
163 Based on the comments received from Mjo
MYLAN Remdesivir HEW &Deptt. of Pharma dated 29.10.2021
LABORATORIE [HQRXEXILAPPLY (working standard export license was issued to the firm with the
S LIMITED 00200061AM22 80 mg 01.10.2021 |approval of Chairman EFC
164 Based on the comments received from M/o
BIOCON Remdesivir HFW &Deptt. of Pharma dated 29.10.2021
BIOLOGICS |HQRXEXLAPPLY| 100mg Powder export license was issued to the firm with the|
LIMITED 00202448AM22 [for Inj (REMWIN) |04.10.2021 |approval of Chairman EFC
165 Based on the comments received from M/o
REMDESIVIR HEFW &Deptt. of Pharma dated 29.10.2021
HETERO HQRXEXLAPPLY | FOR INJECTION cxport license was issued to the firm with the
LABS LIMITED| 00202878AM22 100MG 05.10.2021 [approval of Chairman EFC
166 Remdesivir for Bascd on the comments received from M/o
[njection HFW &Deptt. of Pharma dated 29.10.2021
HORXEXLAPPLY | 100mg/vial (30 export license was issued to the firm with the
CIPLA LIMITED| 00207371AM22 | ml) / (CIPREM]) {08.10.2021 |approval of Chairman EFC
167 Rased on the comments received frem M/o
REMDESIVIR HFW &Deptt. of Pharma dated 29.10.2021
HETERO HQRXEXLAPPLY | FOR INJECTION export license was issued to the firm with the
LABS LIMITED| 00208813AM?22 100MG 11.10.2021 [approval of Chairman EFC !

N




168 COVIFOR- Based on the comments received from M/jo
REMDESIVIR HEW &Deptt. of Pharma dated 29.10.2021
HETERO HQRXEXLAPPLY | FOR INJECTION cxport license was issued to the firm with the
LABS LIMITED| 00208833AM22 1C0MG 11.10.2021 |]approval of Chairman EFC
169 COVIFCR- Based on the comments received frem M/o
REMDESIVIR HEW &Deptt. of Pharma dated 29.16.2021
HETERO HQRXEXLAPPLY | FOR INJECTION export license was issued to the firm with the
LABS LIMITED| 00208849AM22 100MG 11.10.2021 |approval of Chairman EFC
170 REMDESIVIR Rejected as application was withdrawn by
HETERO HQRXEXLAPPLY | FOR INJECTION the firm.
LABS LIMITED{ 00208965AM22 100MG 11.10.2021
171 DESREM- Bascd on the comments received from M/o
MYLAN REMDESIVIR HEW &Deptt. of Pharma dated 29.10.2021
LABORATORIE | HQRXEXLAPPLY | FOI 100MG-15- export license was issued to the firm with the
S LIMITED 00210750AM22 ROW 12.10.2021 [approval of Chairman EFC
172 Remdesivir for Based on the comments received from M/o
Injection HFW &Deptt. of Pharma dated 29.10.2021
HORXEXLAPPLY | 100mg/vial (30 cxport license was issued to the firm with the
CIPLA LIMITED| 00210794AM22 | ml) / (CIPREM]) |12.10.2021 [approval of Chairman EFC
173 Remdesivir for Based on the comments received from M/o
Injection HFW &Deptt. of Pharma dated 29.10.2021
BQRXEXLAPPLY | 100mg/vial (30 cxport license was issued to the firm with the
CIPLA LIMITED| D0210795AM22 | ml) / {CIPREM]) |12.10.202] |Japproval of Chairman EFC
174 Based on the comments received from M/o
CADILA Remdesivir for HFW &Deptt. of Pharma dated 29.10.2021
HEALTHCARLE { HOQRXIEXLAPPLY [njection cxport license was issued to the firm with the
LIMITED 0021 1807AM22 10Cmg/ml 13.10.2021 lapproval of Chairman EFC
175 Basced on the comments received from M/o
COVIFOR- HFW &Depft. of Pharma dated 29.10.2021
HETERO HORXEXLAPPLY INJECTION export license was issued to the firm with the
LABS LIMITED| 00215456AM22 100MG 18.10.2021 japproval of Chairman EFC
176 COVIFOR- Based on the comments received from M/
REMDESIVIR HFW &Deptt. of Pharma dated 29.10.2021
HETERO HORXEXLAPPLY | FOR INJECTION cxport license was issued to the firm with the
LABS LIMITED| 00215491AM22 LOOMG 18.10.2021 japproval of Chairman EFC.
177 COVIFOR- Bascd on the comments received from M/o
REMDESIVIR HFW &Dcptt. of Pharma dated 29.10.2021
HETERO HOQRXEXLAPPLY | FOR INJECTION cxport license was issued to the firm with the
LABS LIMITED| 00215659AM22 100MG 18.10.2021 |approval of Chairman EFC
178 COVIFOR- Based on the comments received from M/o
REMDESIVIR HFW &Deptt. of Pharma dated 29.10.2021
HETERO HQRXEXLAPPLY | FOR INJECTION cxport license was issued to the firm with the
LABS LIMITED| 00215847AM22 100MG 18.10.2021 |approval of Chairman EFC
179 Remdesivir for Deferred. Comments / NOC from
LYKA LABS |HQRXEXLAPPLY | Injection 100MG M/o HFW &Deptt. of Pharma are awaited
LIMITED 00216133AM22 {(L.yophilized] {18.10.2021
180 Based on the comments received from M/o
BIOCON Remdesivir HFW &Deptt. of Pharma dated 29.10.2021
BIOLOGICS |HQRXEXLAPPLY| 100mg Powder cxporl license was issued to the firm with the
LIMITED 00216503AM22 [for Inj (REMWIN}|19.10.2021 [approval of Chairman EFC
181 JUBI-R Based on the comments reccived from M/o
REMDESIVIR HEW &Deptt. of Pharma dated 29.10.2021
LYOPHILIZED cxport license was issued to the firm with the
JUBILANT POWDER FOR approval of Chairman EFC
GENERICS |HQRXEXLAPPLY| INJECTION
LIMITED 00216797AM22 100Mg 19.10.2021
182 Remdesivir for Based on the comments received from M/q]
{njcction HFW &Deptt. of Pharma dated 29.10.2021
HORXEXILAPPLY| 100mg/vial (30 export license was issucd to the firm with the
CIPLA LIMITED] 00216925AM22 | m]) / (CIPREMI) | 19.10.2021 |approval of Chairman EFC
132 CADILA HQRXEXLAPPLY Remdec LQ 20.10.2021 |Based on the comments received from M/o
HEALTHCARE { 00218932AM22 (Remdesivir HFW &Deptt. of Pharma dated 24.11.2021
LIMITED Injection export license was issued to the firm with the
100mg/20ml approval of Chairman EFC
Liquid)
184 HORXEXLAPPLY REMDIFIC 21.10.2021 [No comments were received on the application
TRICON 00220154AM22 [ (REMDESIVIR from M/o HFW &Deptt. Of Pharma
ENTERFRISES FOR INJECTION
PRIVATE 100 mg/VIAL)
LIMITED LYOPHILIZED
100 mg PER
VIAL
185 HOQRXEXLAPPLY| REMDESIVIR [21.10.2021|No comments were received on the application
TRICON 00220478AM22 Lyophilized from M /o HFW &Deptt. Of Pharma
ENTERPRISES Injection
PRIVATE 100mg/vial

C
4 M\




LIMITED

(REMDIFIC) -
100 mg per vial

186 |ZORWAY EXIM | HORXEXLAFPLY REMDAC No comments were received on the application|
PRIVATE CO222872AM22 INJECTION from M/o HFW &Deptt. Of Pharma
LIMITED (Remdesivir for
Injection
100mg/Vial]  |23.10.2021
187 HETERQO HORXEXLAPPLY COVIFOR 25.10.2021 [Based on the comments received from M/ol
LABS LIMITED} 00224704AM22 | (Remdesivir 100 HFW & Dcpit. of Pharma dated 24.11.2021
mg/vial export license was issued to the firm with the
approval of Chairman EFC
188 HETERD HORXEXLAPPLY| COVIFORINJ ]25.10.2021 |Based on the comments received from M/o
LABS LIMITED] 00224731AM22 | 100MG/VIAL HEW & Deptt. of Pharma dated 24.11.2021
(LYO) 15 export license was issued to the firm with the
approval of Chairman EFC
189 HETERO HORXEXLAPPLY] REMDESIVIR 125.10.2021|Based on the comments received from M/o
LABS LIMITED| C0224745AM22 100MG FOR [IFW & Deptt. of Pharma dated 24.11.2021
INJECTION cxpert license was issued to the firm with the|
approval of Chairman EFC
160 HETERO HQRXEXLAPPLY | COVIFOR INJ (25.10.2021 [Based on the comments received from M/q
LABS LIMITED| 00225258AM22 100MG/VIAL HFW & Deptt. of Pharma dated 24.11.2021
(LYO) 18 export license was issued to the firm with the
approval of Chairman EFC
191 HETEROC HQRXEXLAPPLY COVIFOR- 25.10.202) |Based on the comments received from M/o
LABS LIMITED| 00225261AM22 INJECTION HFW & Dcptt. of Pharma dated 24.11.2021
100MG NO.6 cxport license was issued to the firm with the
approval of Chairman EFC
192 BIOCON HQRXEXLAPPLY Remdesivir 27.10.2021|Comments/ NOC reccived from Deptt. O
BIOLOGICS | 00227606AM22 | 100mg Powder Pharma vide email dated 24.11.2021 for
LIMITED for Inj (REMWIN) cxport of remdesivir by M/s Biccon Biologics
Limited,
Matter has been put up on file
193 CADILA HORXEXLAPPLY | Remdesivir for |28.10.2021 [Bascd on the comments received from M/o
HEALTHCARE [ 00228874AM22 | Injection 100mg HFW & Deptt, of Pharma dated 24.11.2021
LIMITED cxport license was issued to the firm with the
approval of Chalrman EFC
194 HETERO HQRXEXLAPPLY| REMDESIVIR |30.10.2021 |Based on the comments received from M/o
LABS LIMITED| 00236633AM22 | FOR INJECTION HFW & Deptt. of Pharma dated 24.11.2021
100MG cxport license was issued to the firm with the
approval of Chairman EFC
195 ZEVITA HORXEXLAPPLY | Remdesevir 100 |30.10.2021 {No comments were received on the application
0C236710AM22 mg/ml from M/o HFW &Deptt. Of Pharma
196 MYLAN HQRXEXLAPPLY DESREM- 01.11.2021 [Based on the comments received from M/o
LABORATORIE | 00238781AM22 | REMDESIVIR HFW & Deptt. of Pharma dated 24.11.2021
S LIMITED FOT 100MG-18- export license was issued to the firm with the
ROW approval of Chairman EFC
197 CADILA HORXEXLAPPLY| REMDESIVIR |02.11.2021|Based on the comments received from M/o
HEALTHCARE | 00239325AM22 | FOR INJECTION HFW & Dcptt. of Pharma dated 24.11.2021
LIMITED 100MG /VIAL cxport liccnse was issued to the firm with the|
approval of Chairman EFC
198 HETERO HQRXEXLAPPLY Bascd on the comments received from M/o
LABS LIMITEI| 00239682AM22 COVIFOR HFW & Deptt. of Pharma dated 24.11.202]
(Remdesivir 100 cxport license was issued to the firm with the
mg/fvial ) 02.11.2021 japproval of Chairman EFC
199 HETERO HQRXEXLAPPLY CCOVIFOR 02.11,2021 |Based on the comments received from M/o
LABS LIMITED| 00235691AM22 | {(Remdesivir 100 HEW & Deptt. of Pharma dated 24.11.2021
mg/vial ) cxport license was issued to the firm with the
approval of Chairman EFC
200 {CIPLA LIMITED | HOQRXEXLAPPLY | Remdesivir for [03.11.2021 |Based on the comments received from M/o
00241331AM22 Injection HFW & Deptt. of Pharma dated 24.11.2021
100mg/vial (30 export license was issued to the firm with the
ml) / (CIPREMI) approval of Chairman EFC
201 [CIPLA LIMITED|HQRXEXLAPPLY | Remdesivir for [03.11.2021 |Based on the comments received from M/o
00241332AM22 Injection HFW & Deptt, of Pharma dated 24.11.20G21
100mg/vial (30 export license was issued to the firm with the
ml) / {CIPREMI]] approval of Chairman EFC
202 HETERO HORXEXLAPPLY Based on the comments received from M/o
LABS LIMITED{ 00244255AM22 COVIFOR- HFW & Deptt. of Pharma dated 24.11.2021
INJECTION export license was issued to the firm with the
100MG NO.6  |08.11,2021 japproval of Chairman EFC
Amphotericin-B
203 LYKA LABS |HQRXEXLAPPLY Liposomal 06.08.2021 [No comments were received on the application
LIMITED 00156046AM22 | Amphotericin 13 from M/o HFW &Deptt. Of Pharma
30 mg

P
A




Lyophilized
Injection Vial
204 LYKA LABS |HQRXEXLAPPLY AMPHOTTERICIN]|03.09.2021 [Rejected. Applicant has withdrawn the
LIMITED 00176321AM22 | B LIPOSOMAL application.
INJECTION 5C
MG
205 UNITED HORXEXLAPPLY| Product Name : (30.09.2021 [Based on the comments received from M/o
BIOTECH 00198164AM22 | AMPHOTIN 50, HFW & Deptt. of Pharma dated 09.11.2021
PRIVATE Generic Name: export license was issued to the firm with the
LIMITED Amphotericin approval of Chairman EFC
[njcction 50 mg
206 [HARDIK ONCO |HQRXEXLAPPLY Liposomal 30.09.2021 |Based on the comments received from M/o
CARE 00198729AM22 | Amphotericin B HFW & Deptt. of Pharma dated 09.11.2021
cxport license was issued to the firm with the
approval of Chairman EFC
207 LYKA LABS |[HQRXEXLAPPLY Liposomal 01.10.2021 [Rejected. Applicant has withdrawn their
LIMITEI} 00199565AM22 | Amphotericin B application,
Injection 50 mg
208 SYNNAT HQRXEXLAPPLY| LIPOSOMAL |06.10.2021 |Based on the comments received from M/o
PHARMA 00203928AM22 | AMPHOTERICIN HFW & Deptt. of Pharma dated 09.11.2021
PRIVATE B FOR export license was issucd to the firm with the
LIMITED INJECTION 50 approval of Chairman EFC
MG
209 EMCURE HQRXEXLAPPLY Liposomal 06.10.2021 [Based on the comments received from M/o
PHARMACEUTI| 00204788AM22 | Amphotericin -B HEFW & Deptt. of Pharma dated 09.11.2021
CALS LIMITED Injection 50 mg export liccnse was issued to the firm with the
approval of Chairman EFC
210 LYKA LABS JHQRXEXLAPPLY}] LIPOSOMAL ]07.10.2021]|Based on the comments received from M/o
LIMITED 00206137AM22 | AMPHOTERICIN HFW & Deptt. of Pharma dated 09.11.2021
- B FOR export license was issued to the firm with the
INJECTION 50 approval of Chairman EFC
MG
211 LYKA LABS [HORXEXLAPPLY | AMPHOTERICIN [08.10.2021 |Rejected. Applicant has withdrawn their
LIMITED C0206475AM22 | - B LIPOSOMAL application.,
INJECTION
S50MG
212 LYKA LABS |HQRXEXLAPPLY [AMPHOTERICIN- Based on the comments reccived from M/o
LIMITED 00206842AM22 B FOR HFW & Deptt. of Pharma dated 09.11.2021
INJECTION export license was issued to the firm with the,
SO0MG 08.10.2021 |approval of Chairman EFC d
213 LYKA LABS |HQRXEXLAPPLY Based on the comments received from M/o
LIMITED 00207009AM22 | AMPHOTERICIN HFW & Deptt. of Pharma dated 09.11.202]
B INJECTION export license was issued to the firm with the
SOMG [LYQ) 08.10.2021 |approval of Chairman EFC
214 | CAPLIN POINT | HQRXEXLAPPLY Liposomal 03.11.2021 |Deferred duc to want of comments f NOC
LABORATORIE | 00240545AM22 | Amphotericin B from M /o HFW &Deptf. of Pharma
S LIMITED for Injection 50
mg [vial
Lyophilized
215 SP ACCURE |HQRXEXLAPPLY | Amphotericin B |04.11.202] |Deferred duc to want of comments / NOC
LABS PRIVATE | 00242030AM22 | Liposomal for from M/c HFW &Deptt. of Pharma
LIMITED Injection 50 mg
216 VHB MEDI | HQORXEXLAPPLY |AMPHOTERICIN-|09.11.202] |Deferred due to want of comments / NOC
SCIENCES | 00245891AM22 | B INJECTIONS from M/o HEW &Deptt. of Pharma
LIMITED
217 UNITED HOQRXEXLAPPLY | Product Name : [11.11.2021 |Deferred due to want of comments / NOC
BIGTECH 00248194AM22 | Amphotericin B from M/o HFW &Deptt. of Pharma
PRIVATE Injection 50 mg,
LIMITED Lyophilized
218 BHARAT HORXEXLAPPLY! AMPHONEX 111.11.2021 |Deferred due to want of comments / NOC
SERUMS AND | 00249020AM22 50MG from M/o HFW &Deptt. of Pharma
VACCINES
LIMITED
219 BHARAT IAMPHOLIP 50MG|11.11.2021 |Deferred duc {o want of comments / NOC
SERUMS AND | HORXEXLAPPLY from M /o HFW &Deptt. of Pharma
VACCINES | 00249038AM272
LIMITED
220 BHARAT HQRXEXLAPPLY |AMPHOLIP 50MG| 11.11.2021 |Deferred due to want of comments / NOC
SERUMS AND | 00249184AM22 from M/o HFW &Deptt. of Pharma
VACCINES
LIMITED
221 BHARAT HORXEXLAPPLY |AMPHOLIP 50MG| 11.11.2021 [Deferred due to want of comments / NOC
SERUMS AND | 00249266AM22 |- 5536 vials & from M/o HFW &Deptt. of Pharma
VACCINES AMPHOLIP
LIMITED 100MG - 7724
vials




222 BHARAT HORXEXLAPPLY (Amphotret 50 Mg 11.11.2021 {Deferred due to want of comments / NOC
SERUMS AND | 00249331AM22 from M/o HFW &Deptt. of Pharma
VACCINES
LIMITED
223 BHARAT HQRXEXLAPPLY [Amphotret 50 Mg| 11.11.2021 Deferred due to want of comments / NOC
SERUMS AND | 00249424AM272 from M /o HFW &Deptt. of Pharma
VACCINES
LIMITED
224 BHARAT HQRXEXLAPPLY [Amphotret 50 Mg| 11.11.2021 |Deferred duc to want of comments / NOC
SERUMS AND | 00249433AM22 from M /o HFW &Deptt. of Pharma
VACCINES
LIMITED
225 BHARAT HORXEXLAPPLY AMPHOLIP 50MG|11.11.2021 |Deferred due to want of comments f NOC
SERUMS AND | 00249436AM22 from M/o HFW &Deptt. of Pharma
VACCINES
LIMITED
226 BHARAT HORXEXLAPPLY | Amphonex 50mgl 12.11.2021 [Deferred due to want of comments / NOC
SERUMS AND [ 00249807AM22 | - 2000 VIALS & from M/o HFW &Deptt. of Pharma
VACCINES IAMPHOLIP SOMG
LIMITED - 5000 VIALS
227 BHARAT HQRXEXLAPPLY |JAmphotret 50 Mg) 12.11.2021 [Deferred due to want of comments / NOC
SERUMS AND | 00244855AM22 from M/o HFW &Deptt. of Pharma
VACCINES
LIMITED
228 BHARAT HQRXEXLAPPLY |Amphonex 50mg| 12.11.2021 [Deferred duc to want of comments / NOC
SERUMS AND | C0249879AM22 from M/o 1IFW &Deptt. of Pharma
VACCINES
LIMITED
229 BHARAT HQRXEXIAPPLY | Amphonex 50mg| 12.11.2021 [Deferred duc to want of comments / NOC
SERUMS AND | 00250177AM22 | - 1500 VIALS & from M/o HFW &Deptt. of Pharma
VACCINES Amphotret 50 Mg
LIMITED - 1000 VIALS
Syringes
230 OYSTER HQRXEXLAPPLY | Syringes with or j01.11.2021
MEDISAFE | 00237856AM22 |without ncedles/
PRIVATE as per P.O — 2ml Based on the criteria & queta fixed vide Trade
LIMITED with needle / Notice No, 20 dated 05.10.2021 export
clarification license was issued to the firm for export off
received - 2 ML 93000 syringe with the approval of Chairman
disposable LEFC
Syringes with
Needles”
231 LIFELONG |HQRXEXLAPPLY Syringes 01.11.2021 [Based on the criteria & quota fixed vide Trade
MEDITECH | 00237968AM22 | with/without Notice No. 20 dated 05.10.2021 export
PRIVATE Needle- 1ml- license was issued to the firm for export 01
LIMITED 400,2ml- 12200 syringe with the approval of Chairman
400,3m]-4 1400 EFC
232 LIFELONG [HQRXEXLAPPLY [SYRINGES WITH({(01.11.2021 [Based on the criteria & quota fixed vide Trade
MEDITECH | 0023803CAM22 | OR WITHOUT Notice No. 20 dated 05.10.2021 expory
PRIVATE NEEDLES-3m!- license was issued to the firm for export of
LIMITED 500400 500400 syringe with the approval of
Chairman EFC
233 LIFELONG |HQRXEXLAPPLY |SYRINGES WITH|01.11.2021 |Based on the criteria & quota fixed vide Trade
MEDITECH | 00238034AM22 | OR WITHOUT Notice No. 20 dated 05.10.2021 export)
PRIVATE NEEDLES-3ml- license was issued to the firm for export of]
LIMITED 400500 400500 syringe with the approval of
Chairman EFC
234 LIFELONG |HORXEXLAPPLY |SYRINGES WITH{01.11,2021 JBased on the criteria & quota fixed vide Trade
MEDITECH | 00238180AM22 | OR WITHOUT Notice No. 20 dated 05.10.2021 export‘
PRIVATE NEEDLES-3ml- liccnse was issued to the firm for expert of]
LIMITED 205200 205200 syringe with the approval of]
Chairman EFC
235 LIFELONG |HQRXEXLAPPLY | Syringes with or [01.11.2021 [Based on the criteria & queta fixed vide Trade
MEDITECH | 00238362AM22 | w/c ncedle /-3 Notice No. 20 dated 05.10.2021 export
PRIVATE ML as mentioned license was issued to the firm for export of
LIMITED in PO 5470201 syringe with the approval 0f|
Chairman EFC
236 VITAM HORXEXLAPPLY] Syringes with }01.11.2021 [Rejected. Firm is not a manufacturer. Docs
HEALTHCARE | 00238422AM22 [ Needles - 2ML submitted was in the name of other firm.
PRIVATE
LIMITEL
237 LIFELONG |HORXEXLAPPLY | Syringes with or [01.11.2021 jBased on the criteria & quota fixed vide Trade
MEDITECH | 00238510AM22 | w/o needle for Notice No. 20 dated 05.10.2021 export
PRIVATE 1ML, 2ML AND license was issucd to the firm for export off
LIMITED 3ML 3146755 syringe with the approval of
Chairman EFC I

\ .




238 | HINDUSTAN |HORXEXLAPPLY Sterilised 01.11.2021
SYRINGES AND| 00238775AM22 Disposable
MEDICAL Syringe with
DEVICES needle 0.5ML
LIMITED AD/2ML RUP
SYRINGES/1 ML
DISPOSABLE Based on the criteria & quota fixed vide Trade]
SYRINGES Notice No. 20 dated 05.10.2021 export]
{104261200) license was issued to the firm for export of
0.5ML ADD — 22082574 syringe with the approval DH
10,14,05,800 Chairman EFC
1 ML
DISPOSABLE ~
3,56,000
2ZML RUP
SYRINGES -
24,99, 400
239 | EASTERN JHQRXEXLAPPLY] Disposable |02.11.2021 L N )
SURGICAL | 00230086AM22 | Syringe, 2ml H‘Zegec't:i.i Pn’{r{ 1blhnot a ma;lufdctt?rcr. Docs
COMPANY submitted was in the name of other firm.

240 HI-TECH HQRXEXLAPPLY Disposable 02.11.2021 |Based on the criteria & quota fixed vide Trade
MEDICS C0239223AM22 [syringe 2ML with Notice No. 20 dated 05.10.2021 expor?
PRIVATE necdles 23G x L license was issued to the firm for export o
LIMITED and Disposable 337500 syringe with the approval ofl

syringe 3ML with Chairman EFC
needles 23G x 1

241 UNILINK HORXEXLAPPLY SERINGUE 02.11.2021 |Rejected. Firm is not a manufacturer. Docs
PHARMA 00239746AM22 [AUTOBLOQUANT submitted was in the name of other firm.
PRIVATE 0.5ML B/100
LIMITED UNILINK

242 GLAND HORXEXLAPPLY Glass 02,11.2021|Closed. Item 1is not restricted as pcq
PHARMA 00239941AM22 Notification No. 38 dated 14.10.2021
LIMITED

243 BECTON HORXEXLAPPLY ] a. SYRINGE 3ML |02.11.2021 [Based on the criteria & quota fixed vide Trade

DICKINSON | 00240047AM22 | LS 24X3/4IN Notice No. 20 dated 05.10.2021 export]
INDIA PRIVATE Emerald license was issued to the firm for export of
LIMITED. b. Syringe 3ML 805656 syringe with the approval otJ
LS 23X1IN TW Chairman EFC
Emerald
244 | HINDUSTAN |HQRXEXLAPPLY Sterilised 02.11.2021
SYRINGES AND| 00240168AM22 Disposable
MEDICAL Syringe with /
DEVICES without needle -
LIMITED 18616200-Total
applied - Based on the criteria & quota fixed vide Trade
(26,00,000 - 2 m] Notice No. 20 dated 05.10.202]1 export
RUP Syringes license was issucd to the firm for export off
(covering under 1725214 syringe with the approval of]
quota), Chairman EFC
86,66,000 -
Insulin Syringes,
rest AD &
Disposable
syringes)
245 LIFELONG HORXEXLAPPLY Syringes 03.11.2021 IBased on the criteria & guota fixed vide Trade]
MEDITECH [ 00240934AM22 | with/without Notice No. 20 dated 05.10.2021 export
PRIVATE Needle-2ml- licensc was issued to the firm for cxport off
LIMITED 100800 100800 syringe with the approval of]
Chairman EFC
246 POLY HORXEXLAPPLY| PREFILLED |03.11.2021Closed. Item is mot restricted as per
MEDICURE | 00241325AM22 |SYRINGE 0.9% 3 Notification No. 38 dated 14.10.2021
LIMITED ML
b, PREFILLED
SYRINGE 0.9% 5
ML
c. PREFILLED
SYRINGE (.9%
10 ML
247 SHALINA HOQRXEXLAPPLY a. Dis bl 04.11.2021 | Rejected. Firm is not a manufacturer. Docs 1
. posable 3 .
LABORATORIE} 00241829AM22 Syringe submitted was in the name of other firm
S PRIVATE 10ml. 210G
LIMITED X1.5 ’
b. Disposable
Syringe
2ml,23G 1"
C. Disposable [\




Syringe
3ml, 23G X
1"

248 AVITR HQRXEXLAPPLY |a.3ml - Leur Lock|05.11.2021 [Rejected. Application received outside the
FARMICA 00242134AM22 [syringes with timeline. Firm is not a manufacturer. Doc
PRIVATE needle (23G x 1) submitted was in the name of other firm Sr
LIMITED Ribbon Pack

b. 3ml Leur-slip
syringe with
needle (23Gx 1)
Blister Pack
249 BIO MED HORXEXLAPPLY| g5 gypnges [0511.2021 Rejected. Application received outside the
HEALTH CARE| 00242345AM22 WITH timeline.
PRODDUCTS NEEDLE
PRIVATE (SIZE: 2 ML)
LIMITED
b. SYRINGES
WITH
NEEDLE {3
ML}
250 BIO MED HQRXEXLAPPLY |SYRINGES WITH]05.11.2021 |Rejected. Application received outside the
HEALTH CARE| 00242346AM22 |[NEEDLE (SIZE: 3 timeline.
PROIDUCTS ML)
PRIVATE
LIMITED
251 POLY HQRXEXLAPPLY INSULIN 06.11.2021 jRejected, Application received outside the
MEDICURE | 00243377AM22 (SYRINGES U-40- timeline.
LIMITED 30G
Note :

(i) Deferred cases: Cases shown as deferred imply that approval is pending for
want of comments/NOC from the concerned Technical Agencics or requirement of
additional information/ clarification from the applicant firm.

{ii) Approved cases: Cases which got approved by EFC arc issued ecxport
authorisations by DGFT(Hgrs.) to the firm(s}. As per Appendix 2K of FTP-2015-20, the
fee for obtaining export license is Rs. 1000/- only (per application) irrespective of
item/quantity/FOB value etc.

{(iii] Approved post-facto: Cases shown as Approved post-facto imply that approval
against those cases have alrecady been issued by DGFT {Hgrs), with the approval of
Chairman, EFC in terms of Para 2.51(c} of HBP {(Handbook of Procedure 2015-20}. In
order to facilitate export, Para 2.51 gives power to Chairman, EFC to issue
authorization in those cascs, which have been discussed by EFC at least once in
previous meeting and got deferred, and where NOCs / recommendations have been
received subsequently from the concerned agency(ies) with no divergence in views,
However, such cases, shall be brought before EFC in its subsequent meeting for
approval on ex-post facto basis.

(ivi Dropped. Cases shown as Dropped imply that the firm is not responsive to the
queries of DGFT or to the concerned Administrative Ministry/Deptt. and has not
furnished documents/information/ clarification as called for despite reminders. Such
cases are dropped from active agenda of EFC. However, the case can be reopened once
the documents are received from the firm with fresh date of application.

(v) Rejected. Cases which are shown as Rejected imply that the EFC, after
consultation with the Administrative Ministry / Deptt., decided not to grant
authorisation due to reasons such as, propeosal not supported by the concerned
technical agency. No further communication will be issued by DGFT(Hgrs) in such
cases. However, the firm can request for review of the decision of the Committee before
DGFT.

{VI) Closed. Cascs which are shown as Closed imply that the EFC, after consultation
with the Administrative Ministry/Deptt, has decided to close the case due to the reason
that the proposed item to be exported is ‘Free’ as per the present ITC (HS) Export Policy,
2018 and docs not require licence from DGFT.

wkdkhk .
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